
CENTRAL AOniN ISTRATII/E TRIBUNAL
PRINCIPAL BET'JCH: NEU DELHI

OA No. 2890/91

Neu Delhi this the 2ncl Oanuary 1997

Hen'ble Shri S.R.Adige, nember(A)

Hon'ble Or. A.Vedavalli, nembBr(O)

Shri Rajendra Prasad,
S/o Shri Antoo Lei,
Resident of Ghazipur,
U.P^

(By Ad\/ocste: None)

Union of India through
the Secretary,
Ministry of Information
and Broadcasting,
Shastri Bhaidan,Neu Delhi.

2. The Secretary,
Union Public Service Commission,
Oholpur House,
Neu Delhi.

(By Advocates None)

..•.Applicant

... .Respondents

PRO ER (Oral)

By Hon'ble Shri S.R.M>diqe. l^eniber(A)

None appeared for the applicant when the case

was called out even on the second occasion. None for

the respondents either. Ue notice that the applicant

has been absent even on the earlier occasions-. In the

circumstances OA is dismissed in default for non~prosecution

(DR.A.VcOA\/ALLI)
Member(0)

(S.R.ADIGEO
Me mber (A)


